NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 27.03.2024 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial),
Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial)
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 | Comp App (AT) (CH) M/s Stellence Mr. MVV Ramana
(Ins) No. 107/2024 Pharmscience Pvt. Ltd.
To dispense with Rep by Mr.
IA No.294 /2024 Ramachandran R
For Stay Vs
IA Nol. 295/2024 M/s Religare Finvet Ltd.
Rep by its Directors &
Anr.
2 | Comp App (AT) (CH) Regional Dr. S Vidya
(Ins) No. 10/2024 Commissioner- II, EPFO
For Condone Delay Vs
IA No. 41/2024 M/s. Panyam Cements
For Exemption and Mineral Industries
IA No. 37/2024 Limited & 3 Ors.
For Stay
IA No. 39/2024
Leave to file
IA No. 40/2024
3 | Comp App (AT) (CH) M/s. SbeeCables (India) | Mr. Sriram
(Ins) No. 26/2024 Limited Venkatavaradan
For Condone Delay Vs
IA No. 88/2024 C A Mahalingam
To Dispense with Sureshkumar,
IA No. 89/2024 Liquidator of M/s.
EasunReyrolle Ltd. (in
Liquidation)
For Hearing (Part Heard)
S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
4 | Comp App (AT) (CH) Ayesha Hadi Ali & 8 Mr. Anirudh Mr. V Venkata
No. 116/2022 Ors. Krishnan Rami Reddy- R1

For Stay

IA No. 1070/2022
Additional docs.

IA No. 25 & 26/2024

Vs
Rizwana Anjum & 2
Ors.

WITH

Mr. Ramaswamy
Meyyappan- R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

S | Comp App (AT) (CH) Habeeb Umer Hadi Ali & | Mr. Anirudh Mr. V Venkata
No. 117/2022 8 Ors. Krishnan Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No.1071/2022 Mohammed Abdul Meyyappan- R2
Additional docs Raheem Abdul Azeem &

IA No. 27/2024 2 Ors.
WITH

6 | Comp App (AT) (CH) Huda Baghdadi & 8 Ors | Mr. Anirudh Mr. V Venkata
No. 118/2022 Vs Krishnan Rami Reddy- R1
For Stay Fakruddin Mohammed Mr. Ramaswamy
IA No. 1072/2022 & 7 Ors. Meyyappan- R7
Additional docs.

IA No. 28/2024 WITH

7 | Comp App (AT) (CH) Mr Abdul Rahman Hadi | Mr. Anirudh Mr. V Venkata
No. 119/2022 Ali & 8 Ors. Krishnan Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No. 1073/2022 Mohammed Meyyappan- R2
Additional docs Iftekaruddin & 2 Ors.

IA No. 29/2024
WITH

8 | Comp App (AT) (CH) Mr. Habeeb Umer Hadi Mr. Anirudh Mr. V Venkata
No. 120/2022 Ali & 8 Ors. Krishnan Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No. 1074/2022 Mohd Ziauddin Nayyar Meyyappan- R2
Additional docs & 2 Ors.

IA No. 30/2024
WITH

9 | Comp App (AT) (CH) Mr. Habib Abdul Razzaq | Mr. Anirudh Mr. V Venkata
No. 121/2022 Hadi Ali Albaghdadi & 8 | Krishnan Rami Reddy- R1
For Stay Ors. Mr. Ramaswamy
IA No. 1075/2022 Vs Meyyappan- R2
Additional docs Waheeduddin Azmi & 2
IA No. 31/2024 Ors.

WITH

10 | Comp App (AT) (CH) Ms Ayesha Hadi Ali & 8 | Mr. Anirudh Mr. V Venkata
No. 122/2022 Ors Krishnan Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No. 1076/2022 Mohammed Abdul Meyyappan- R2
Additional docs Azeem & 2 Ors.

IA No. 32/2024
WITH

11 | Comp App (AT) (CH) Habib Abdul Razzaq Mr. Anirudh Mr. V Venkata

No. 123/2022 Hadi Ali Albaghdadi & 8 | Krishnan Rami Reddy- R1

For Stay

IA No.1077 /2022
Additional docs
IA No. 33/2024

Ors.

Vs

Mohammed Abdul
Kareem & 2 Ors.

Mr. Ramaswamy
Meyyappan- R2




12

Comp App (AT) (CH
(Ins) No. 400/2023
For Exemption

Edelweiss Asset
Reconstruction
Company Limited & 2

Mr. Allwin Godwin

Mr. Ramakant Rai-
R1
Mr. Adithya Reddy-

IA No. 1229/2023 Ors. R2-R9 & R12
For Stay Vs Mr. Dhananjaya
IA No. 1230/2023 Saurabh Kumar Sud-R10
For Directions Tikmani, RP of Lanco Mr. T Sundar
IA No. 1231/2023 & | Amarkantak Power Ltd. Rajan- R11
198/2024 & 11 Ors.
For Defects/Rectification
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
13 | 9805130/01616/2022 | K Premsagar Rao Mr. Avinash
(Diary No. 724 /2022) Vs Krishnan Ravi
Dr. KV Srinivas
14 | 9805118/01479/2022 | SNJ Distillers Pvt. Ltd. Mr. Avinash
(Dairy No. 670/2022) | Vs Krishnan Ravi
S Rajendran,Head
Monitoring Committee
in the matter of Empee
Distilleries Ltd.
15 | 9805130/00883/2022 | Udata Venkateshwara Mr. T Mahesh
(Diary No. 432/2022) | Rao Kumar
Vs
Master Weaver Ethnics
India PVt. Ltd.
16 | 9805130/00948/2022 | GE Capital Global Mr. Dwarakesh
(Diary No. 433/2022) | Energy Investments BV | Prabhakaran
Vs
TVL Narasimha Rao
17 | 9805118/00739/2022 | Greeta Musical Mr. R Parthasarathy
(Diary No. 334/2022) | Instruments
Manufacturing and
Exporters Pvt. Ltd.
Vs
JJ Fincap Pvt. Ltd.
For Admission (After Notice)
S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
18 | Comp App (AT) (CH) Kishan Chand Suresh Mr. Shubhang P

(Ins) No.415/2023
For Condone Delay
IA No. 1266/2023

Kumar
Vs
Santhanam Rajashree

Nair




19

Comp App (AT) (CH)
(Ins) No. 75/2024
To dispense with IA
No. 215/2024 For
Stay

IA No. 216/2024

S Lakshmanan & Anr.
Vs

Green Peace
Construction Pvt Ltd

Mr. P Jesus Moris
Ravi

For Hearing

S.No

Case No.

Name of the Parties

Counsel for
Appellants

Counsel for
Respondents

20

Comp App (AT) (CH)
No. 04/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.
Vs
Shri. George Gomez

WITH

Mr. Philip Mathew

Mr. B Ashok
Shenoy

21

Comp App (AT) (CH)
No. 05/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.
Vs
Shri. Fibin Francis

WITH

Mr. Philip Mathew

22

Comp App (AT) (CH)
No. 06/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Shri. Jude Antony
WITH

Mr. Philip Mathew

23

Comp App (AT) (CH)
No. 07/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Shri. Antony Jaison
WITH

Mr. Philip Mathew

Mr. B Ashok
Shenoy

24

Comp App (AT) (CH)
No. 12/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.
Vs
Shri. Brightes Stephen

WITH

Mr. Philip Mathew

Mr. B Ashok
Shenoy

25

Comp App (AT) (CH)
No. 13/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.
Vs
Mrs. Liya Clara

Mr. Philip Mathew

Mr. B Ashok
Shenoy




WITH

26

Comp App (AT) (CH)
No. 14/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Mrs. Hyma Joseph
WITH

Mr.

Philip Mathew

Mr. B Ashok
Shenoy

27

Comp App (AT) (CH)
No. 15/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Mrs. Mary Francis
WITH

. Philip Mathew

Mr. B Ashok
Shenoy

28

Comp App (AT) (CH)
No. 16/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

K.C Francis
WITH

. Philip Mathew

Mr. B Ashok
Shenoy

29

Comp App (AT) (CH)
No. 17/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Shri. Paul P. George
WITH

. Philip Mathew

Mr. B Ashok
Shenoy

30

Comp App (AT) (CH)
No. 18/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Shri. Nelson Thoris
WITH

. Philip Mathew

Mr. B Ashok
Shenoy

31

Comp App (AT) (CH)
No. 19/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Mrs. Priya Rameshan
WITH

. Philip Mathew

Mr. B Ashok
Shenoy

32

Comp App (AT) (CH)
No. 20/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Shri. Nixon T. S.
WITH

. Philip Mathew

33

Comp App (AT) (CH)
No. 21/2023

M/s. Bhagyodayam
Company represented

by its Administrator Mr.

Jinan K.R.

Vs

Shri. Oswin Antony
WITH

. Philip Mathew




34 | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew
No. 22/2023 Company represented
by its Administrator Mr.
Jinan K.R.
Vs
Shri. Reghunath P.V.
WITH
35 | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew Mr. B Ashok
No. 23/2023 Company represented Shenoy
by its Administrator Mr.
Jinan K.R.
Vs
Shri. Soy Manuel
Mendez
WITH
36 | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew Mr. B Ashok
No. 24/2023 Company represented Shenoy
by its Administrator Mr.
Jinan K.R.
Vs
Shri. Vijesh V. C.
WITH
37 | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew Mr. B Ashok
No. 25/2023 Company represented Shenoy
by its Administrator Mr.
Jinan K.R.
Vs
Shri. William James
38 | TA (AT) No. The Kerala State Ms. Rema Smrithi Mr. Aditya Verma-
256/2021 Pollution Control Board | VK R1
(CA (AT) (Ins) No. & Anr.
28/2021) Vs
M/s Merchem Ltd. & 23
Ors.
39 | Comp App (AT) (CH) Mr. A Sennimalai Mr. TK Bhaskar Mr. T
(Ins) No. 208/2021 Vs Ravichandran-R1
For Stay Bank of India & Anr M/s Viruksham
IA No.416/2021 & Legal
417/2021 Ms. A Vidya
Urgent Hearing
IA No. 418/2021
40 | Comp App (AT) (CH) The Regional Provident M/s K. Ramu & Mr. Ravi
(Ins) No. 5/2022 Fund Commissioner- II | R.Vishnu Rajagopalan

For Condone Delay
IA No. 14/2022

To dispense with
IA No. 12/2022

For Stay

IA No. 13/2022

For Urgent Hearing
IA No. 15/2022
For Amendment

IA No. 1078/2022

& Anr
Vs
Merchem Ltd




41 | Comp App (AT) (CH) Merin Jose Mr. B Ramana Mr. Vinod PV
(Ins) No.34/2022 Vs Kumar
For Stay State Bank of India
IA No. 66/2022
42 | Comp App (AT) (CH) S. C. Dakshinamurthy Mr. R Subramanian | Mr. B. Dhanaraj
No. 52/2022 Vs Raja
To dispense with Mr. Ramakrishnan
IA No. 610/2022 Sadasivan Liquidator of
Leave to file Thiru Arroran Sugars
IA No. 526/2023 Ltd.
WITH
43 | Comp App (AT) (CH) R.V. Tyagarajan Mr. R Parthasarathy | Mr. B Dhanara
No. 131/2022 Vs
For Exemption Ramakrishnan
IA No. 1129/2022 Sadasivan, Liquidator of
To Implead Thiru Arooran Sugars
IA No.1130/2022 Ltd
For Urgent Hearing
IA No. 271/2023
44 | Comp App (AT) (CH) Devas Engineering Ms. S Shanmitha Mr. Adhivarahan-
(Ins) No. 422/2022 Systems Pvt. Ltd. R1
For Condone Delay Vs
IA No. 1092/2022 Union Bank of India
For Stay Ltd. & Anr
IA No. 1043/2022
For Exemption
IA No. 1044 /2022
45 | Comp App (AT) (CH) SREI Equipment Mr. Anant Merathia | Mr. R Madana
(Ins) No.160/2023 Finance Ltd. Gopal
Vs
Madhucon Projects Ltd.
WITH
46 | Comp App (AT) (CH) Madhucon Projects Ltd. | Mr. R Madana Gopal | Mr. Anant
(Ins) No.161/2023 Vs Merathia
For Stay SREI Equipment
IA No. 529/2023 Finance Ltd.
Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Judicial)

Chennai Bench
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